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In sxercise of the pawers conferred by sub-

1961 (#Eee? 19&1), the antrai Gevernmant hereby notifiss

purposse ﬁ?‘thﬁ_ssid‘subvaiauas.ﬁet the assessment ysars 1989-90
to 1§§1~§2 subject ts»ths'?nlibﬁiﬁg‘ﬁanﬁitians.'namalysw
éi) the assesses will apply its incoms, or accumul ate

for applicetion, wholly and exclusivaly. to ths
abjscts for which it is sstahiiahaé;

(i1} the assesses will not invest sr deposit its funds
Ny {ether than voluntary centributions received and
. maintained in the. form of jeusllery, furniturs ete,)
for any period during ths previous ysars relevant to
the assessment years menticned above othervise than
in sny ons or more of the forms or madas»apacified

»‘in sub-ssction (5) of Section 115

(iii} this notification will not apply in relation te any
income boing profits and gains of businsss, unlsess
the business is incidental to the attainment of the
objectives of the assesses and saparate books eof
acnaunts are aninzainaé in respact of such business.
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